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TRIPURA BILL NO.05 OF 2020.

THE TRIPURA APPROPRIATION BILL, 2020 (THE TRIPURA BILL NO.05

OF 2020)
A
BILL

to provide for the withdrawal of certain sum from and out of the Consolidated
Fund of the State of Tripura for the Services of the financial year 2020-21.

BE it enacted by the Legislative Assembly of Tripura in the seventy first
year of the Republic of India as follows: -

Short Title 1. This act may be called the Tripura
Appropriation Act, 2020.

Issue of a sum of 2. From and out of the Consolidated Fund of the
Rs.20066,60,31,000/- State of Tripura, there may be paid sums not
out of the Consolidated exceeding those specified in column-3 of the
Fund of the State of Schedule amounting in the aggregate to the
Tripura for the Financial sums of Rupees twenty thousand sixty six
Year 2020-21. crore sixty lakh and thirty one thousand only

towards defraying the several charges which
will come in course of payment during the
financial year 2020-21 (hereinafter referred to as
the said year) in respect of the services and
purposes specified in column-2 of the said
Schedule.

Appropriation 3. The sums authorized to be paid and applied
from and out of the Consolidated Fund of the
State of Tripura by this Act shall be
appropriated for the services and purposes
expressed in the Schedule in relation of the said
year.
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THE SCHEDULE
See Section (2 & 3)
Tripura Bill No.05 of 2020
(Rs. In lakhs)
i 2 3
Budget Provision
No. of| Grand
Bervices and purposes Charged on the
Votes Voted by Assembly Total
Revenus | Capital Total Revenus Capital Total
1 | Parliamentary Aftairs 29.00 0.00 29.00,  2175.37 000 217537] 220437
2 |Governors Secretariat 612.20 0.00 612.20 0.00 0.00 0.00 612.20
General Administration
3 |(8.A) Department 0.00 0.00 000l  7650.10 s.00]  7864.10|  7e64.10
4 |Election Department 0.00 0.00 0.00 1336.86 0.00 1336.86]  1336.86
5 [Law Department 0.00 0.00 000 7e39.12| 41387s| 1177T7.87|  niTTT.AY
6 [Revenue Department 0.00 0.00 000 29527.55] 100.00| 29627.55| 29627.55
General Administration
 remseriures 0.00 0.00 0.00 359.44 0.00 359,44 359.44
General Administration
8 |(P&T) Department 540.10) 000  540.10 31.00) 0.00 31,00 571.10
9 |Statistics Department 0.00) 0.00 0.00) 892.60 0.00 892,60 892,60
Homne (Police) :
10 s o:uo 0.00 o.00| 150037.07| 126050 151297.57| 15129757
11 |Transport Department 0.00 0.00 0.00 1o1.71| 176200 286371  2863.71
Co-operation
EH . 180.00] 23000 41000  2534.37 s52.50]  3086.87]  3496.87
15: [ERkRe Wotks (RAB) 1259.20| 1409.23| 2668.43| 3sesesi| 7821400 11670381 11937224
Department
14 |Power Department 0.00 0.00 0.00]  10021.29) 000 10021.20] 1002120
15 |P.W.(WR) Department 0.00 0.00 000 15049.52| 6202.50| 2125202] 21252.02
16 |Health Department 0.00 0.00 000 44522.28| 728465 s1806.94| 51806.94
iy [riormation & Cudtunsl 0.00) 0.00 000  4613.98 000 461398 461398
Affairs
General Administration '
18 j ; : : : . :
oot i 0.00) 0.00 0.00 403.15 0.00 403.15 403.15
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[Bs. In takhs)
1 2 a
Budget Provision
Neo. of| Grand
Bervices and purposes Charged oo the
Votes Total
e e Voted by Assembly
Ravemse | Capital | Total Hevenns | Capital Total
v [THRM Wl 20,00 0.00 a0.00] smeo277| 242678] 5102955 5104955
[Department
o.00 0.00 0.00 £386.97| 129300 763197  TEBL9T
Q.004 .00 0,00 RINT 6% ar.a6 G565 RS LS|
o.00] 0.00 0.00 3583,75 0.00 asgars|  asea.rs|
o.00] 0.00 0.00|  45160.21 ooo| 4516021 45160.21
4384 8] | 0,00 000 B5313.06 Sl Bye0.01 76001
.00y 0,00 0,00 2353 46 LB2Z.00 417646 AL TS 46
o.00 0,00} o)  es17s0| 115200 7665.50  7e69.50
27 |Agriculture Department e.col o.00| u.mE 4207369 13031.18] 55954.87| 5595¢.87
Harticulmn .
o.0a| a.00] ooo| 12228s3]  12s00]  izssaeal  1aasaesl
# | Depertment
Ardmial Resouree
2% |Developrent 32 00| o.00 azool 1166155 s24.50| 1218605  12218.05|
__Iﬂsmmyt
30 |Forest Department o.00] o.00] ooo|  19716.80] ooo| 1971680  19716.80|
Fuiral Davalopment
s o o.00 o.00]  159963.33] o.00| 15996333 159963.33|
Dwjpartiannt o
a3 IT'”' & “T{"“' 000 o.00] noo] sosaio] 255000 ssoeao|  430s.iof
Belence, Technobogy &
23 o a.00] a.00 see9e|  zsaz araal §22.81
Envisdiigent -
Flannming and Co-
g .0 Q.00 407,10 .00 340710 0T .10
" Joraimaton Department | 77 | I | | |
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e [Rs. Tn lakha)
1 3 3
Badget Provision
Wa. af Qeand
Bervices and parposes om tha
Vates c“""'"“ il rredh Votsd by Asssmbly Total
Uirtan Devalapemant .
L n Skt 130.004 1.004 tﬂ!.mi AE090.85 0.00) H8090,95 2421188
6 |Honee plod) Degartment Lk | 0.0 0.0 178,99 0,00 317&.904 J1TR 09
¥ |Labeir Orgarieation L] | 0.0H DLO0 1.350.56 s M) 1330.56 1330 55
O [Primfing A
3 |Stationsry) (L] | [N EH] R e 1233 A5 40,00 1273.8% 127385
Depariment
Eduscation [Higher)
33 o P ﬂ‘.m1 .04 Lol i 1EaAE T 132800 20190, T FONR0. 70
Edusation (Schoal] — .
a0 1 ; ! 3 1T :
Dep i 0,00 LR 00 1602791 SiIT.16 I&Gad4507| 18944507
Educalion [Social)
& ; .
1 |’-"‘!Hr1mm'l 0.00 LR 0 103 ED T 33400 10675673 106756,T3
Education (Yeuth Affasrs|
4 : ; ; _a5] : 5
2 & Sports) De : 0.00 LiRE G0 T449_ 55 158 03 ra0e 1y TEQE,. 38
A3 | Finates Daparimat 123357. 72 71204081 194651800 3MTICO7 25276 00| 5198607 S48437 87
44  |nstfotonsl Finance 0.0 0.0 ouaay a7 8l 900 457.52 457.52
4% [Tazas ancd Excie 0.00 LR N KESERY 000 J4a043] 344093
46 [Treasuries 0. 04 o, o.o0l QE7 40/ a.ml o7 20] Q57 .49
48 |High Court 2075 .00 2073,00) T&.204 U.UUI T2 F151 30
Fire Sarvice
& ; e 100 000 0.00) K115 RO 000 a5 B14015
a0 PCindl Dlenee 7.0 [} 0,00 2434 l:l.l:l'l'.'ll 1434 2424
Public Works [OWS} H
51 | at LR il ] | O 00 HEER 18] 3J&I5T.00 BOTa5, 168 72618
Famiily ‘Welfare & -
53 P kive Misdicina .00 0.400) 0.00 ARIA5.0% 275 R0337 84 0337 .84
Tevbral Wallate
53 .00 D : i L. i :
[Resasech] De | | I 0,00 580, 19 43 l'.'l.ll 1202 1021
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{Rs. In lakhs)
1 2 3
Budget Provision
No. of Grand
Bervices and purposes Charged on the
Votes Total
c lidated Fund Voted by Assembly
Revenus Capital Total Revenus Capital Total
Factories & Boilers
54 isation. 0.00 0.00 0.00 313.21 0.00 313.21 31321
55 |Employment 0.00 0.00 0.00 669.50 0.00 669,50 669.50
56 |Information Technology 0.00§ 0.00| 0.00 2231.69 1080.00 3311.69 3311.69
Welfare of Minorities
57 Dbt 0.00 0.00 0.00 1402.21 4081.00 5483.21 5483.21
Home (FSL,PAC,Prose-
58 |Jeution & Co-ordination 0.00 0.00 0.00 587.40 117.50 T04.90 T04.90
Call}
59 |Tourism 0.00 0.00{ 0.00 378.51 0,00 378.51 378.51
Kokborok & Other
&0 Minority 1 . 0.00 0.00 0.00 90.80 0.00 90.80/ 90.80
61 |OBC Welfare 0.00 0.00 0.00 3915.84 85.00 4000.84/ 4000.84
62 |Education (Elementary) 0.00 0.00 0.00 8979763 0.00 89797.93 B9797.93
Industries & Commerce
; 00 0. 513.7 0.00 2513.72 2513.72
63 (Skill Development) 0.00 0.0 00 2 2 5 .
GRAND TOTAL : 128229.22| 72934.31| 201163.53| 160T982.43| 197514.35| 1B05496.78| 2006660.31
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STATEMENT OF OBJECTS AND REASONS

This Bill is introduced under Article 204 of the
Constitution of India to provide for the appropriation out of the
consolidated fund of the State of Tripura of the moneys required to
meet the expenditure of the Government of Tripura for the period
from the 1% April, 2020 to the 31% March, 2021 for the financial
year 2020-21.

(Jishnu Dev Varma)
Deputy Chief Minister
Tripura.
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TECHNICAL REPORT

This is Money Bill within the meaning of Article 199 of the
Constitution of India.

The Bill attracts the provisions of Article 207 of the
Constitution of India. Therefore, recommendation of the Governor
is necessary for both introduction and consideration of the Bill in

the Tripura Legislative Assembly.

The State Legislature has exclusive power to enact a law on the

subject.

Printed at the Tripura Government Press, Agartala.



